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AN
ACT
to provide for the withdrawal of certain sums from and out of the Consolidated Fund of the Stale of Assam for the services of fhe
Financlal vear, 2018-19
Be it enacted by the Assam Legislative Assemby n the Sisty-ninth Year of the Republic of India 35 follows-
St Thtle 1. This Act raay be calied tha Assam Approprialion {No.1l} Act, 2018
§ Withdraerst of 2. From and out of the Consolidated Furd of the State of Assam there may be withdrawn sums not exceeding
:}f&“ﬁzﬁ&m oM those specifiad i coiuma3) of he Schodule smounting in fhe agyregate o the sum of Ninety Thousand Two
Consolidated Fund of the TN and Smty Nine (}mre Ningty One Lakh ngamy Eight Thousand- rupees towards defraying th.a several
Stota of Aszam for the charges which will came in course of payment during ttre financial year 2018-19 in respect of the services
financial yaer, 2018-18 specified in column(2) of the Schadule.
Appropriation 3. The sums authorisad to ba withdrawn from and out of the Consolidated Fund of the Stale of Assam by this
Act shall be appropniated for the sarvices and purposes expressed in the Scheduls In relation o the said your
ending on the Thisty First day of Mareh, 2019
THE SCBEDULE,
{ See Sections 2 and 3 )
] 12] 3)
A Grent Nof Services and Purposes S“‘;‘;::::::‘;::;“g
Fprepniation Voted by the Assembly Consolidated Fund Total
Rs Rs Rs
1 Stale Legisizture Revenue 77,02.62,000 £4,08,000 77.66.70,000
| Capita! 51.12,28.000 51.12.28.000
Head of Siate Revenus 8.37 88,000 8,37.68.000
2 Coungil of Ministers Ravenue 7.75,88.000 7,75 88,000
3 |Administralion of justice Reverue 420,03.54.000 59,81,87.000 479,95.4%,000
Capital 148,20,00,000 148,20,00.000
4 Elections Revenus 197.49,82,000 197 40.82,000}
5 Sales Tax & Other Tax Revenue 569,68,72.000 £69,69,72,000
Capilat| 51,78.58,000 51,78,58,000
5 Land Revenue Revenue 408,50,83,000/ 408,50,83.600
Capitat 15,00,00,000 12.00,00,000
7 Stamoa snd Redistration Revenue 48,70,96,000 487095000
8 Exglse & Prohibition Ravenua 73,84,98,000 73,84.98,000
' Capifal 50,60,000 50.00,000
9 Transport Services Revenig 275,25,38.000 275,25,38,000
Capital 243,35.46,000 243,35.46 000
10 Othar Fiscal Service Revenue 2.99.95,000 2,98,95 000
Public Servica Commission Revenue 14,95.23.000 14,85,23 300
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i 12 El
Grant Nov Services und Parposes S_"“T* - E“tedmg
Approprilion Voted by the Assembly C;f;%;::; ::r od Tetal
Re Re R
11 Secrelariat and Altached offices Ravenue 812,16,98,000 §12.16.98 000
Capital 5,00,00,000 £,00.00,000
12 District Administration Revenue 534,70.56,000 $34,70,56,000
Capitat 130,20 47,600 130.20.47 0G0
13 Treasury & Acgounts Adminisiradon Revenug 124 .55.59.600 174,55 59,060
Capital 22,35,06.000 22.35.00,000
L) Palice Revanue 4915,11,92.000 2,56 85000 4817.68.77 006}
Capitat 188,66,77 000 188,85,77,600
15 Jails Revenue §7.34,04 605 20.60,000 97 ,54.04,000
Caplal 25.29,20.060 26,28,20,000
16 [Prinking & Stationery Revenue 25,00,04,000 45,00,04,000
Capital 2.64.60,000 2,64,00.000
17 Administrative and functional Buildings Revene 273,151,500 273,151,000
Capital 70,66,32.000 70.66,32,000
18 Fire Services Ravenue 132.02.57.000 1,000 132,02,68,0001
Gapital T0,87.68,0600 70,87,88.060
19 Vigilance Commission & Others Revenue 223 57 70,000 222,51.70 060
Capifal 1.00.00,000 1,00,00,000
Fil Other Administrative Services Revanus 278,99,51,000 278,89.61,000
Capital 20.00,600 20.00,00¢
21 Guest Houses. Govemment Hostels Revenue §1,26,17.000 61,26.17.000
22 Administrative Traming Revenue, 18.37.67.000 18,37.67.000
Capital 7.66,03,000 7,86.03,000]
2 Fension Revenue 8005,79.38,000 804¥5,79,38,000
24 Aid Materdals Revenue 1,00,000 1.00,000
25 Miscellaneous Genaral Services & Revenue 168974 68.00¢ 1689,74,68,000
oters Capitai 851.00,00,000 £61,00,00,000
2% Education {Higher) Revanue 237841 92,000 23784192000
Capita: 183.40,60.960 163,40.60.000
27 Art & Cuiture Revenue| 98, 09.48.000 96,04 49,000
Cagital 56,7.3,80,000 54,73,80.000
2% Stala Archives Reverue 2,148,000 22148000
Cagital 13,006,000 13,00,000
28 tMedical & Public Hezlth Revenue 4483,41,36,000 1.36.50,000 4454,75,86,000
Capital §97.39,92,000 ' 547,39,92,000
30 Water Supply & Sanitation Ravenue §04,33.01.000 504,33,01,000
Capital 2057.51,00.000 2657.51,00.000
3 Urban Development , Town & Country Revenue £92.45,90,000 £02,46,90,000
- Planning
32 Housing Schemes Revenue 2.78,00,000 2,79.00,000]
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i 12l N
Goant Mo .. . . Sums Not Exceeding
Apgrapnatien es uad Puposes Voted by the Assembly C:‘:sré.::!:; S:'; " Tolaf
Ry Ra Rs
33 [Residential Buidings Revenue 4,18,92,000 ' 4,18.92.000
Capita: 2.06,02.090 2.00.60.000
Kt} Urban Development -Muncips! Admn, Revanys $34,10.06,000 934.10.06.000
Capitai 3.95,60,000 3,96,00.600
35 information and Publicity Revenue 6344 91,000 £3.44.91.004
ki Labour and Employment Revenus 3178573000 317.9573.806
_ Captat 67.4359.000 67.43,59,000
3 Food Storage & Warehousing Revenug 797,43,78,000 797,43.78,000
Capits! 58,79.30.000 §8.79.30.000
k= Wellare of $CIST & CBC Revenue 1202,52,85,000 1202 52,85.000
Capita: 177 82,689,600 177 82,89 0
38 Social Security, Welfare and Nutrinon Revenup 2006.71,80.000 2088.71,89.000
Capital 2.00.60.060 2.00,00,000f
40 Sociat Secutlly & Weltars (Freedom Revenue 83,50 89.000 83,60,69,000
Fighter)
41 Naturgl Caamities Revenye 1084,14 61,000 1084, 14,51.000
42 Other Social Services Reverue 326,02,78.000 325.02.78.000
Capita; 1.50.00.006 4,50.80.000
43 Co-Cperation Revenye 106,70.93,000 195,70,93.000
Capital 51.28.00,000 51.28.00.000
44 North Eastem Courcl Scheme Revenue 23,95.80.000 23,95,90 000l
Capitat 1170,31,95,000 1470,31.96 500
45 Census, Survey & Stabstics Revenue £0.98,22 000 8C.98.22.065
Capitat 2.84.00.000 2,64.00.006
46 Waighls & Measures Revertue 19.59.37.000 19,59.37.600
Caplla: 88.08.000 85.08,000]
47 Trade advisor Reveénue 148.77,080 1.48,77.000{
48 Agnouliure Revenue 1280.94,74 000 1280.84.74 000
Capital 462 51,38.000 457.51,35.000
49 Inigation Revenue 580,18,31 000 560,18.341 600
Capital £140,71,40 002 1140,71.40.000
50 Cther Speclal Area Programmes Revenus 6,14,54.000 6.11,94,000
Capital 156,28,72,000 155,26.72.000
51 |So & Water Conservation Revenue 47.13.04 600 47.13,04.000
Cagital 133.92.00.000 133.82,00.000
52 |Anmal Husbandry Revenue 370,83,35,000 50.00,000 371,33,35,000{
Capitat 85.14,87,000 85,14.87.000
53 |Dairy Development Revenue 32.67,81.000 325781000
Capital} 2.89,20.000 2,89.20.000
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1] 2] B3}
Grant Mo Servioss and P Sumis Not Exceeding
Aopropision Sriees aad Turposes Voled by the Assembly | SraBslonde Tatal
Re Rs Rs
54 |Fisheries Reveria 75,64,03,000 75,54,03,000}
Caplial $5,18.13.000 85,18,19,000
55 Foresiry & Wildiife Rovarue 498,03,63,000 499,03,63,000
Capita 6.43,10,000 £,43,10,000
56 Rura Davelipment {Panchayat) Revenue, 2123,08,30,000 36,10,000 2123,44 40,600
57 Rural Dovelopment Revenus 3686.44.38 000 3685.44,39,000
58 Industries Revenug 378,33,74.000 378,33,?4,00{}L
Capital 376,25,09,000 376.25.05,006
59 Vilage & Small Industriss Sericutiure Revenue 354.88,07,000 354 88,07.000
ang Weaving Capital] 30,37.80.000] 30,37,80,000
8 Cottage Industries Revenue 84,80,38,000 B4,60,38,000
Capital 41.73,000 41,73,000
B1 Mines & Minerals Revenus 28,97.50,000 20,97 50,000
Capilal 1,13,50,000 1,13.50,800]
62 Powar {Electicily) Revenus 2124,78,686,000 2124,79,66,000
Capital 577.42,00.000 577.42,00,000}
63 Water Resowrcss Revenua 337,08.07,000 337,08,07.000
Capital 487 84,0000 487,84,00,000
2 Roads & Bridges Revenue 1684 ,90,73.000 1664,50,73,000
Capital 2983,95.99.000 2663.95,39,000
85 Toutism Reveme 71,14,26 000 71,14,26,500
Capital 9,86,00,000 9,86.00,000
] Compenzation & Assignment ToLocal  Revanue 241,80,90,000] 241,80,90,000
Bodies & Panchayali Raj Instiluions
87 Forticulture Rovenue 48 68.04,600 45,68,04 G!}BL
Capital 8,00.00,000 . 8,00,00,060
Public Debt ang Servicing Of Debt Revenue A4472,40,00,000 4422,40,00,600
Capltal 3830,31,08,000 "3830,31,08.000
88 Laans to Govt. Servant efc Capital 598,650,000 75.,98,50,000
63 Sclentific Servicee & Ragearch Revenue 39,42,31,000 39,42.31,000
Capital 12,40,00.00G 12,40,00,000
10 il Areas Revesa 2,58,38,000 2,58,38,000
Caphal 5,24,00.000 5,24,00,000
71 Edueation (Elementary, Soy.Etc.) Revenug 12045.21 40,000 12845,21,40,000
Capita} 674,00,00,000 574,00,60,000
12 Soclal Sacurity & Welfare Revenue 10.02,00,000 10,02,00.000
73 Urban Development (GOD) Revenue 591,63.47,000 £91,63 47 000
Capfia §23,56,00,000 923.55,00,000
74 |Sports & Youth Sarvices Revenus 130,35,61,000 130,35,61,000
Capltal 33,47,30.000 33,47,30,000
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M 121 13
Grant No/ Services ard Purposes Sl
Appropriation Yatad by the Assernbly Cfﬂ’;":gi;: e Total
Ry R Rs
7 Information & Technology Revenue 59 .05.85,000 59,06.86,000
Capilal 100,00 000 1,00,00,000
76 Karbi-Anglong Autonomous Councl FRevenug! 1099,33,32,000 1099,33,32.000
: Capital 298.08,43,000 798.08.49,000
7 #.C. Hills Autonommous Coungi Revenus 569,37 51,000 568,37 91,000
Capital 107 34 57,000 10734 57,000
78 Bodoland Tamitorial Council Revenus 2667 96,365,000 2667,96,36,000
Capital 118.28,82.000 118,28,82,000
Total Revenue 65818,09,27,000 4541,27,33,000 11128,36,60,000
Capital 15140,24,10,000 3830,31,08,000 18940,55,18,000
Grand Total §1920,33,37,000 £341,56,41,000 30269,81,73,000
S. M. BUZAR BARUAH,

Commissioner & Secretary to the Govt. of Assam,
Legislative Department, Dispur.
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